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(a) wtwlhorllw Govwimwnt hava oon- 
dudad any amvoy regarding markating of 
U>G in Jaisahnar district of Rajasthan;

(b) if so, tha tima fay «vhich LPG agancy 
is ilcaiy to ba aBotlad in tlw said district of 
Rajasthan; and

(c) if noi, ^  reasons thaiafor?

THE MINISTER OF STATE IN THE 
MINISTRY OF PETROLEUM AND NATU­
RAL GAS AND MINISTER OF STATE IN 
THE MINISTRY OF DEFENCE (SHRI S. 
KRISHAN KUMAR): (a). No, Sir.

(b) and (c). Naw LPG distributorships 
are opened indiffafsntaiBas as per Markating 
Plans, avsulability of products, etc.

[Englisfi

irrigation Prcjacta In Cauvary Basin

2308. SHRIMATI CHANDRA PRABHA 
URS: Will the Minister of WATER RE­
SOURCES ba pleased to state;

(a) the details of proposals for the con­
struction of irrigation projects in Cauvary 
Basin sent by the Government of Karnataka 
totheUnnnGovammentforclearanceduring 
the last three years;

(b) tha details of such proposals which 
have since been cleared; and

(c) the tima by which the remaining 
proposals are fikaly to ba daarad?

TH E MINISTER OF W ATER RE­
SOURCES (SHRI VIDYACHARAN 
SHUKLA): (a) No prcfXMal for oonstrudion 
of irrigation prejacts In Cauvary Basin has 
been recahred fnm  .tha Govammant of 
Karnataka dwlng the last thrae years.

[rransfatiM^

PrtoaofCnidaOli

2309. SHRI SHIV SHARAN VERMA: 
WHI the Minister of PETTOLEUM AND 
NATURAL GAS be pleased to state:

(a)whathertherecormnendalk>n8made 
by theOn Price RevlewCommittaeabout the 
issuasreiatingtothepricesofcnjdeoflhave 
been examined by the Government;

(b) if so, the details thereof; and

(c) if not, the reasons therefor?

THE MINISTER OF STATE M THE 
MINISTRY OF PETROLEUM AND NATU­
RAL GAS AND MINISTER OF STATE IN 
THE MINISTRY OF DEFENCE (SHRI S. 
KRISHAN KUMAR): (a) to (c). The report of 
Oil Price Review Committee is under ax- 
aminatton of the Government

Wasteland Davatopmant

2310. SHRI DHARAMPAL SINGH 
MALIK: Will the Mnister of AGRrcULTURE 
be pleased to state:

(a) whetherthe Government of Haiyana 
has submitted a proposal to tha Unton 
Government for oonverskm of wasteland 
intocultivablelandonpik>lproiectba8is;and

(b) if so. the stepa taken by the Union 
Govemmertt to dear tMs proposal expedi­
tiously.

THE MINISTER OF STATE M THE 
MINISTRY OF AGRICULTURE (SHRI 
MULLAPPALLY RAM ACHANDRAN): (a) 
No. Sir.

(!t>) and (e). Do not arise. a>) Does not arisa.




